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b R Central Administrative Tribunal, Principal‘%en

with OA 908/99, OA-779/99 MA - 744/99,;_1

o AA-754/99 MA-731/99 g
o A-780/99 MA-145/99, OA-787/99, OA-B01/99, OA-811/99 MA- 778789,
EN OA-830/98 MA-790/99, OA-B62/99 MA-B15/99, DA-B77/99 MA- 837/9%9,"

0A-B894/99, MA-850/99, 0A-898/99 CP 224/99 MAZB51/99, OA=-908/59"
MA-860/99, DA 953/99 MA-893/99, OA- 955/99. OA—998/99 MA=- 907/99
0A-1017/99, 0A-1020/99 MA-916/99 /88, .OA

“MA-926/99, OA-1246/99 MA-1)D|/99.

OA-1318/99, DA-1415/99, . - %

New Delhi this the [% day of Septembet;

Hon ble Shri S.R. Adige, Vice Chaifman 1A)
A Hon ble Shri Kuldip Singh, Member (J)

1. smt. Vijay Kumari w/o Sh. M. KL-§
; N r/o WZ-1326,Nangal Raya, Near‘ﬂah
y D BRlock, New Delhi. :

rio 2/144, Gegta Colony,
Pelhi.,

-3, - Mr. Anil Kumar s/o Ram Pal Slﬁghpl
o ~ r/o H-6, Radheypuri, Krishna® NagéF"
’ pelhi, o

4, - Ms Usha d/o late Shri M.L. Mangai
rlo 1168, Gulabi Bagh, Delhi.;’ ‘

5. .. Ms Sonia Dawar d/o Sh. V.K, Dawar.
‘ r/o No. 4, Malka Ganj,
Delhi.

6. M< Kusum Lata d/o Balbir Singh,
r/o C-41, Karampura, New Delhi.

7. Ms Neeraj Malik w/o Shri R.P. Malik.
r/o WZ 659, Sadh Nagar,
Palam Colony, NewDelhi‘

8. 'Ms Mamta Vashishat d/o Shri T R.-Vashi§hat{
‘ r/o 24-A, Laxmi Garden,
X Nazafgarh, New Delhi. o

9. i shri Ra3j Singh s/o Shr1 Gian” Chand{\f»pf'w
/ . . r/o 45, Chirag Delhi, e
A New Delhi - 17. L_ [ -

10, Shri Rakesh Sharma s/o Shri J L, Sharma,
r/o 444 Chirag Delhi, o 3 G
New Delhi - 17. ; t?L,'@i'

! 11, Ms Mukesh Dahya w/o Sh. Lokender Sihgh.
: r/o D-5, Satyawatl Nagar,
Delhi. : .'.A.,Applicants

Versus

of N.C.T. of Delhi thfouqh
The Director of;ﬁddcation.ﬁ i
0ld Secretariatu,belhi i
pelhi.
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R/o 4/2724, St., No.5, Bihari Colony,
Shahdara{ Delhi-32.

e e

<3 F
is ARG LE: 1= ZE}Sh;§Dinesh Saini,
55&;39%42Képu1ftihé§?§

, ﬁajesh Kumar Sharma s]o Sh. R.K. Sharma,
3 gp=R/0-A-1/227A Keshavpuram,
g ireledhiesside L

;ng§néb;p ul-Hassan s/o‘Mr. M.S. Hassarmn,
«B(o.Gpafoor Nagar,-- =
piasNagar, Delhi=zs

2| Atpiq Khan s 61Mf. Akbar Ali Khan,
-Eaxmsaﬁégjpgléalﬁbul Fazal Enclave, ‘
SN gygmiaﬁﬂager. Delhi-25.

SEE .Ms.’vandana Gupta w/o Sh. Dinesh Kumar,
S s o RICT AJS6B Phase-1I Ashok Vihar,
Fwiriene  Delhi=sSzi ‘

Edyfustseoe -~ Msy” Mildula Gupta d/o Shri D.V.Gupta,
TR R/o0:14-D/E Chajjupur Colony,
... -Baburpur -Shahdara, ..

.. Pelhiz32.: !

a

1

&
.

= =Ms\: ARJu Baja3 d/o Shri C.B. Bajas,

© R/o.D=IT A/15A Janak Puri,

-

New+:Dlehi-58.

~-.8anjay Kumar s/o Gajrasj Singh,
<R/o 255 Pitampura Village,
Delhi-34,

Ms. Sunita Sharma d/o Shri B.K.Sharma,

R/0"161/2 .Thomson Road Railway Colony.
. New Delhi,

s- - R/o 1076, Maruti Vihar,
' Chakarpur, Gurgaon,

Mslfmamta Saroha w/o Sh., Rajiv Kumar,
R/o B-7 Krishi Vihar,
New Delhi-48,

_Ms.-Satya Sharma w/o Shri Deepak Sharma,
R/o F-i6, Ward-1I, Mehrauli,
.New Delhi-30,

Versus

‘v ¥-:.. Ms. Deepa Aggarwal w/o Sh. Rajesh Agoarwal,

Ms Neetu Chaudhary d/o Sh, Dharamvir Singh,

... Applicants

vernment:of. NCT of Delhi
hrough:.the.Director of Education, Delhi
7 01d Seoretariat,
Pelhs, [l 3 - . .. .Respondents




N

4 ‘ DA _1017/9%
Mrs. Meena Arora w/n Shri Ved Parkash,

: R/o 1959 Qutram Lines,
# Kingsway Camp, Delhi. -+ Applicant

1

1. Government of NCT Delhi
through its Chief Secretary,.
S, Sham Nath Marg,
Delhi,

2. Director of Education, ' .
Govt, of NCT Delhi,
S5, Sham Nath Marg,
Deltri-54,

0A_894 of 1999 -

5 1. Ms. Shallu Gupta w/o B.B. TaYal.
' R/o 460/B Azadpur. Delhi-33,

‘ 2. Ms. Munni Gupta w/o Sh. Rewati Raman,
o R/o J-80/6 Pandav. Nagar, o
o Opp. Mother Diary,
Pelhi-92, $‘3
3. Anil Kumar s/o Shri Munshi Ram.

R/o 882-A, Lampur Road, " ”%5
Banker. Delhi. )

o 4; Ms. Seema Garg d/o Shri v, P. Garg.o
" R/o D-32, R.P. Road, e

Adarsh Nagar, Extension. -
Delhi-33, .

.S, Ms. Sudesh w/o Sh. C.M.Arva,
R/o G-21/86-87 Sector VII,
Rohini, Delhi-85,

6. ' Ms. Amisha Mitra w/0 Sh. Yogesh'Mitra.
R/o 164 Tarur Enclave,
Pitampura, Delhi. LT

. Ms. Gurvinder Jeet Kaur
; R/o 67-R, New Town<hlp Badarpur,
e A New Delhi-44, .
- 8. 4 Ms. Neeta Pant w/o Sh. Anil Pant
g R/o BG-5A/14D, Paschim Vihar,
New Delhi,. PN
! 9, Mahendra Nath Jha s/o Shri B.D. Jha.
R/o B-478 Timarpur Delhi Admh Flats.
Delhi-54. .
10, Ms, Dinesh Kumari w/fo Sh 'N
o . R/o D-101. Yadanagar. g
A ' Delhi-u42.
5 ”:;?¢é 11. Ms. Lathosh w/o Sh. Sanj |
a S R/0 Village & P.0., Majrazbil
& , Delhi-B1. - -
B
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13,

16,

16.
‘70
18.

19.

20,

21,
22,
23.

24,

'R/o Village & P.O._ Ali

Yunus Khan s/o Sh. Nanney Xhanh,
R/o K-64 Abul Fazal Enclave o
New Delhi-25. o

Ms. Jvoti Rawat d/o Sh. B.S.Rawsat,
R/o G-1/294 Sector-16,
Rohini, De}hi—85.

2 - oy S

R/c C-450 Saraswati v{hé@%;z
Delhi-34,

Surender Kumar s/o Sh. Raghunath,
R/o 555 Gulabi Bagh, ‘ .
pelhi--7, . o

Ms. Monika Mukhya d/o- Sh T. C’
R/o 1216-A Rani Bagh, -
Delhi-34,

R/o 24-110 West Patel Ne
New Delhi-8. -

Ms. Vidisha Sharma w/o Sh?"
R/o A-107 Shankar GA
New Delhi-18.

R/o 113-A, B.C. Block;
Shalimar Bagh,
New DalhI" -

Ms. Saroj Bhatia s/o Sh Gokul Chand
R/o 114-E, St, No.7 , : )
East Moti Bagh, B
Sarai Rohills, - C
New Delhi-7. - S

Ms. Meenakshi w/o Shri Mancj Watha. :
R/o 203/1, Pkt. A.3, Sector. .7, Rohfhi
Delhi. ’ ST e -
Ms. Rashmi w/o Shri A. K Sharha. T
R/o 591/3 Mehrauli e

New Delhi-30,

Ms. Vimlesh w/o Sh.fB.Cf§h§Fméi}?"
R/o 86/3, Sector-I, Pushp ViHar;-
New Delhi. ‘ o

Ms. Sushma chaushah d/o Qhri Lalia Prasﬁaﬂr
R/o 97-D,.Sector-IV, B. KaS Ma?@.
New Delhi-1., :

Sh. Vihod Bharti s/o 5h. oeVi bass,
R/o C-408/A St.No. 17L Bhajanputqv ‘
Delhi- 53‘ . Al b

Rajesh*Vashishth“SIO”Sh
R/o 14. Bhai Parmahahd

e

DUfn.;
Delhi-36. e '
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% Versus

£ * AA
r Government of NCT of Delhi 4 T
' Through: The Director of Education, Delhi,

} ~ 01ld Secretariat, Delhi.

et 70 Mps, Adarsh Sharma w/o ShFL.B.L. Shé&ifig;f

T R/c E-151-F Ashok Vihar, Phase-1 T
Delhi-52,

<

1)
;Ep“,.
Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.
v 0ld SkEcretariat, Delhi.

955 /99

Ms. Bhawna Munjal ) : o ST T
K-231-32 Jahangir Puri, ' - e T E P
New Delhi.& : ‘ - .iApplicant,

. Versus . R

/-‘J‘ ‘ ; ;.- -
' 1. Government of NCT of Delhi. . . R
o The Principal Secretary (Education), T
0ld Secretariat, : -
Delhi.
; 2. Director of Education,
‘ Directorate of Educatioin,
_ Govt. of NCT of Delhi,
\ Nld Secretariat,
Delhi.
' 3, Dy. Director of Education,
District North West,
Hakikat Nagar,
‘New Delhi, "~ ...Respondents
DA 1415/9q
b Mrs. Dimple Anand d/o Sh. Shyam Lal AnandL T
. School G.G.S.C., S.U. Block, J
Pitampdra, Delhi, , ..+Applicant
c /J- versus
S- Government of NCT Delhi through
; The Director of Education, Directorate of Education,
: 01d Secretariat,
i ‘ Delhi-54,
L VT
B
%%5 o Qé.liLﬁLQ& 3 ¥~?L; -
Ms. Meenakshi d/o shri Om ‘Prakash,

»

=R/0 WE-626 Nangal Raya, i’
New Delhi. L
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wt., of NCT of Delhi through
irector Education

l1d Secretariate),

1hi.

[ B - BV
D OO

2. DQDUtY Dirﬂctor of Edur\atioh R0yl
Distl"ict South‘ Defence Colony‘
New Delhi. =~ st

QA 1031 of 1999

Smt. Pushp Lata w/o Sh. Yogesh Kumar,
R/o U-134 Vijay Nagar, Lampur Road,
Narela, Delhi-40.6

~r

! . Versus

'&

1. Government of NCT of Delhi through
its Chief Secretary,

5, Shamnath Marg Delhi.

’if' o 2. Director of Education,
Sy s Directorate of Education, .
Nld Sectt., Delhi.

Es (North West District)  _ -
Hakikat Nagar, Delhi. T

Q , . 4, . Principal,
o ' - Sarvodaya Kanya Vidayalavya,
b ' Rakhtawarpur, Dellhi. '

-.Respoﬁdéﬁf
! OA 787/99 '
- Miss Mamta Ahuja

Ex. TGT Delhi Admn.

R/o J-11/71A, Rajouri Garden,
New Delhi. .

pery

i

- Versus ' .

s thrOUQh its Chief Secretarypwl
5, Shamnath Marg, Delhi.. .z <=

i
Kl

BT ey,

g g gy
PR S RETN N/

2. Director of. ‘Education, - ~:&+ &
0ld Sectt., &ovt, of NCT of ﬁéihi )
d Alipur Road, Delhi. : xf-...késbondentg' &
P : QA _988/99 - R e
i \ 1, - Rajesh Khaneja s/o A.C,. Khaneja..
L < . r/o 5D, Ravl Appts., e
-‘_\

Vikaspuri, Delhi.

‘5§5_ ) .
= a2, Bimla d/o Karan singh

: v . r/fo F-108/1; Sadh Nagar II._
. ' New Delhi. N
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10.

1.

13,

14,

15.

7 e 2/,

Shashi Gangwar d/o R.S. Gangwar,
r/o 8%, Sahyog Appt‘,Mayur Vihar,
Delhi.

Ruchi

Jain d/o K.S. Jain,. R
r/o A-4- 59, . ) :

Seotor 16

Monika - d/o Kuldeeo rRa i
r/oM-148 Meteroclogical Complev
Lodhi Road, New Delhi.

Net Ram s/o Bansi Lalé;ﬁ?j
r/o ¥-386, Mangolpuri, -
Delhi- Teaf

r/o A-55,
Uttam Nagar.

Mamta Saini d/o S,.
r/o A-229, New Ranjeet N
Near Satyam Cinema, Ne

Chiranj

r/o 1/225/9, 12l
Delhi Cant

Sadar Bazar,
New Delhi.

Kukhtar. All s/o Faujda Ali,f«~ =
"Nnu DeThi‘r

r/c E-52, Jamia Nagar.

Khuwaid-ur-Rehman Khan. -f'_j I
s/o Mufeez-ur—Rehman, - - = H¥ 2% TnTnE
r/o 2C Gafoor Nagar, Jamia Nagar, . = -

Sushila Devi d/o Rameshwar Dayal Sehrawat;
r/c B-6/31-32, Sector ho. 7,

Rohini Delhi. .o s
Sonika Dudani d/o Ramesh budani, - -
r/o 128B, Sunlight Colohy, ”
Ashram, DDA Flats, New Delhi

Dinesh Kumar s/o Vijender kumar; s
r/ol 7/17, Yudhishter Gali; . o
Vishwas Nagar, Shahdaré;-Delhi:;: o
SYeé ﬁﬁséaln. :
NEU Delhlw

-u»‘. 2

Samina Regum d/o
r/o 192/2A Zakir Nagar,"

versus

Govt. of NCT of Delhi, =
through Director of dUbatig
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~# DA 1246/99

T 1, Miss Shalu Sharmsd/o B.D.Sharma, ;5?@
g r/o 1/7712, Rishi Nagar,
' - Shokur Pur, Delhi.

%

2. Miss Geeta Bhardwaj d/o Chaifpaf#%haiu
r/o A-56, New Friends Colon§4uﬂJ: ;
Mundka, Delhi. -

3. : Miss Rakhi d/o Yoginder Nathvaid,
r/iec 21/6%, 0ld Rajinder Nagar,
New Delhi. , : o

4, Mrs. Manju Rani Sharma w/o Ram Dhan -Sharma, -
r/o 10196/3, Jhandewaca Mandir, —
Paharganj, New Delhi. :

5. Mi<s Asha Kukari d/o Harish Chander.

1 - r/fo J-19/A, Ramesh Nagar, ST L
E o New Delhi. .»nfg
L 6. Mrs. Usha Kumari w/o Harish- Chander;

. 1 . 3 r/o J-19/A, Ramesh Nagar, : 3
A . New Delhi.

Heurma, 7, Mrs.,

SRS o r/ol B-78, Sharda Puri,
e New Delhi.

r/o 28A, Kalkaji New Delhi‘_~
o » ‘?. 3. .. - Sonia Mehandiratta w/o Vinod M
) r/o A-2/32, Rajouri Gardef,”

New Delhi.

10. Reena Malawliya w/o H.L.Malﬁii?a;
r/o 98, Premgali No, I,
5 Kotla Mubarikpur.

b 1. Mukesh Sikngh Rawat,

R s/o Man Singh Rawat,
r/o B.No. 7, Q.No. 4, , .
Type-I11I, CRPF Jharoda Kalah, ..~
New Delhi. :

12, Anupam d/o Joginder Kumar R
r/o N-556, Sector 9, .
R.K.Puram, New Delhi. A -

‘ 13, Pratibha Chahard/o Sher Singh Chahar,n
r/o Type 111/40, North West, -.
Moti Bagh, New Delhi,

- 14, Jay Krishna Jha s/o S.Mahanth Jha.zfi -
o r/oshri Lal Bahadur S,S.VI,, . 3. &
, Dyapitha, Katwaria Saria, . .:. ' .
H.S.R. No. 33, New Delhiuaju,f";
. 15, Raj Rani Dua d/o Ishwar Dutt Dua.
: E v e r/o 49/3B, Sector - II, VS :
v 4 DIZ, Area, New Delhi. -
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uchira Joshi djc .. Josh,
v fon 4G /3R, Sector =11,
0D.1.7,Area, New Delhi.

Maniu Sharma w/o Ashok Klmar Mudgal,
r/o 57, Vishal Colony,
Nai Rasti, Nangloi,New Delhi.

Induy Chowdhary dfo O, M. Chowdharvy,
TGT (HindiQ, G. P S8, 1 Block,

Mznigolour 1,

Veena Rani r/o Vasant Kuni, New Delhil.

Daruhshan Khan sfo Mr. Salamat Khan,
aAzstt. Teacher, RVS, R.5K. Puram,
Sector II, New Delhi,

Miss Meenu Rhagat d/o C.L. BRhagat,
r/o A-22, M. I.T7. Flats, Phase-I,;
Katwaria Sarail, New Delhi,

Shreesht Kumar Jha s/0 Yog Narayan Jh

r/o Sanskrit Vidvapeeth, New Delhi,
Raini dfo Milkhi Ram,

r/o H.No. 30, Sawan Park,

Ashok Vihar-III, Delhi,

D
]
-t

<O

DD N
~+ 3

)—-‘{")

DN
—

Ms. Mukesh Kumari dfo Shri J.N.Sharma
r/o ¥v-185/5, Arvind Nagar,
LGhonda, Delhi, -

Ms  Raju Malhotrz d/o D.L.Malhotra,
r/o C3A/101C, Janakpuri, '

New Delhi.

Mz Monida Wadhwzn dfo R.K, Wadhawan,
r/o 180, Rameshwar Nagar,St.No. &,
Avadpur, Delhi.

Ms Hemanti w/o Pradeep Kumar,
r/o B-7, Ayur Vigyan Nagar,
Delhi.

Ms Anjana Gauba w/o C.S.Gauba,
r/o 18-C, MU Block, Pitampura,
Delhi.

o

... Applicants

H
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T ‘Ul G§ £ M<s Hemlata w/o Vidva Saaqar
T‘ r/ic WZ-43E, Possingiour,
Janakpurl, New (Oelhl.
] Ms Raiwantil w/2 Mehr Zingh,

ric MIG 192, Pkt A3,
¢ASector 8- R0h1n14,oelhl.”~_ ca e

- = —~e O ST

~“Vinod- KTiimar Chaubey s/o~ RJR Fhauhey,
rfo B=724, Jahangirpuri.
2lhd

¥y

9.

Dinesh Kumar Jha s/oH.B. Jha,
rfo 19326, Sector IV,
- Pushp Vihar, New Delhi.

A B
«,;.\,

S

10. Ms Sumal lLata d/o K.S. Rhardwa),
r{fc village Mubarakpur Dabas,
P.O. Ramikheda, Delhi. ....Applicants

versus
govi. of NCT of Delhi through

: > ' o The Director of Education,
o Nld Sectt, Delhi. .+ : . Respondents

A 102Q/9¢

t, Meena Kumari,
(N, Science),
. 888 K-IT, Manqgol Pur

hi

-
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2.~ e—————-—Nanyty Director, . _

. Directorate of Education.

.Bovt. of NCT. of Delhi, -

.5, Shamnath Marg, Delhi. ~ . .Respondents.
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i ‘&1 . Ms Veenz Kumari w/o Subhbir Singh Dagar,
[ 4 R/c A-1B/25A, Paschim Vihar

T2 New Delhi,

)
~2

M: Parina Sharma d/c N. R, Sharmz,
r/fo B-170, Derawal Nagar,
= 0pp."Model-Town,: Delhi...

S ZRenit -Bala-Kapsor
-8/191A Lawerence PRoa

r/o C-8/191A Lawerence Poad )

Delhi.

Ms Geeta Devi w/.0 Surender kaushik,
r/fo A-47/22, Sector 1V, Rohini,
Delhi.

Ms Anita Sethi w/o Sandeep Sethi,
R/o A-17, Kirti Nagar,
New Delhi.

‘Ms Mona Mehlawat d/o Aiit Singh Mehlaua&,
rfo 1989, Ganj Meer Khan,
Darvaganj, Delhi,

Ms Anju Sharma w/o Rajiv Agnihotri,
R/o 132, Vidya Vihar, Sector 9,
Rohini, Delhi.

. 8. Ms Dimple Prasad w/0o Ashok Prasad,
' r/ec 18, Gangotri Apnt.. F-Rlock,
o Vikaspuri, Delhi, - ««..Applicants

Bovt., of NCT of Delhj through
The Director Education,
0ld Secretariat, Delhi. .. . Respondent

N

—-—= w3 LSTTLT)

ur /0 Shri 1.S. Gaur.

: 2. ' Seema Mann d/

/)ﬂ . r/o A 20, Kew rk Extn
' Delhi. o ADDlicants

1, sovernment of NCT of Delhnsi through
ts Chief Secretary,
s Shamnath Marg Delhi.
2. Director of Education,
Directorate of Education,
0ld Sectt., Delhi.
3. Deputy Director of Education
N (North West District)
- : Hakikat Nagar, Delhi.

Aoy it
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Ms Sadhna Sharma w/o H.C. Sharma,
r/o 24, Vijay Rlock,
Laxmi Nagar, Delhi.

Ms Geeta w/o Pawan Kumar,
r/o BE 22, Shalimar Bagh (West),
Delhi. _ B

Raghvendra Prapanna s/0 Awad Kishore Mishra,
r/o 239, Bharat Nagar, Delhi.

Ms Ranjana Rani Bhardwa3j w/o Shyam Sunder,
r/o 122-A/10, Gautam Nagar, New Delhi.

Alka Dayal d/o Padam Daval,
o C II/159, West Enclave,
tampura, Delhi. -

sh Sharme w/o Rajesh Verma,
7., Nanakpura, New Delhi,

Mz Raini Kumara w/o Sh. Vikas Kumara,
r/o IT-G-77, Lajnat Nagar - I1,
New Delhi

Ms Harmeet Kaur w/o Bhupinder Singh,
r/o 2024, Gulahi Ragh,

Delhi, ... Apnnlicants

Govt. of N.C.T. Delhi through

A /99

.2

The Director of Education, -Delhi.

0ld Secretarriat, Delhi. ....Res

Smt. Parveen Rhardwaij,
r/o 338, VPO Nangal Thakran, Delhi.

Smt. Babita Sharma, -
r/o 231, Katewara, Delhi.

.Km Savita d/c Sh. Mahavir Singh,

195, Kamardi Nagar, Delhi.

pvvﬁ*--hum.“_~m*ﬁvVeL-uS_maa~

.. Applicants
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Govt.

The Director of Education, Delhi
Directorate of Education,
0ld Secretariat, Delhi.

b

Dlrectoréte:of Educat%on,f
n1d Sectt. .

Delhi, ™

Ms Hem Lata Jain d/o Sh. J.B.Jain,
r/o C-4/129-30, Sector 6, Rohini,Delhi.

Renu Singhal d/o Shri S.K.Singhal, ' e I
r/o 120, Bahubalil Enclave, Delhi..

Alka Narula d/o Shri Ajit Kumar Narula,

r/o 26, Netajl Subhash Marg, Darvya Ganij,

New Delhi.

Shri Satish Kumar Yadav sfo Sh. Attar Singh Yadav

r/fo H.No., Q4/2, Gali No, 14  Libaspur, Samaipur,Delhi.

adhna Mahra d/o Sh. M.M. Anand,
r/o 4/324, Rholanath Nagar, Shahdarsa,

Nelhi
Sapna Jain d/o Shri S.P. Jairn,

rio X/23682, Gali No. 11, Raghubirpura-I11,
Ganahi Nagar, Delhi.

Raini Saini dfo Shri R.S. Saini,

rfo A-1/266-4, Uttam Nagar, New Delhi
Poonam Tanwar w/o Sh.Yogesn Verma,

r/o RZ-42, B Block, Kailashzuri,

Kamlesh Devi d/o Sube Singn,

r/o village & PO Meira Dabszs

Delhi, ... Apnlicants
Yersus

of NCT of Delhi through

....Respondents
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E qf na_779/9Q
! Prow Devi dfo SR Ram Chander
<3 r/fo W72 £34-A, Mzadil Pur ,Viliage New Delhi.
- S S Jauat Ram s/o Sh. Narain DUtt,Tj~T -
Lo : r/o F-60, Bau Nagar,New pPelhi.
3 Umz Ranl d/¢ Sh. Durga Singh,
S0 0=, Khaslz fnartments
Gzgan Vihar Extn. Delhi
- 4 Sunita Rhambauil w/o Rajliv Rhambaui,
= d/o L-1/17S-B, DDA Flats, Kalkaji,
o New Delhi. -
2
S 5. Sandeep Kumar s/o Sh. O,M. Sharma,

r/o B-639, Sudershay Park, New Delhi.

6. Geeta Rani w/o Rahul Kumar Singh,
r/o E-599 West Vinod Nagar, Gali No. 10,
o New Delhi.
w (AR 3 Neerai d/o Shri B.D,Sharma,
) r/o House No. 413 Sector 9 R.K,Puram,
New Delhi.
8 Shalini w/o Sanieev Aggarwal,
rjo C-3/22, Jansbpuri, New Delhij.
9, Umz Prakash d/o Shri Rangaswamy,
rfo C-2/78, DDA Flats, Kalkaji, New Delhi.
10 Kusumlata dfo Shri Manwar Singh,
r/o RZ 726/A, Puran Nagar, Palam Colony,
New Delhi, '
11. Kallash Vati w/o Munesh Kumar,
r/fo T-498/C, Kotliz Mubarikpur,
furudwara Road, Khernur, New Delhi,
? Sumeet Kaur w/o Sh. Marpreet Singh,
rfo 17/9, Puniabi Bagh, New Delhi.
: ) 2. Tarvinder Kaur w/o Chanpreet Singh,
’ < r/jo A=2/126, Janz¥ Puri, New Delhi,
ta | Sunita Sharma
W/o Shri Joginder Sharma
R/o 2/152 Subash Nagar,
New Delhi
5, Sonia Goval
D/o Shri R.K. Guptaz
R/o BA-126A Janakpuri, New Delhi.
16. Seems Arora

D/o S.C. Arora
R/o L-52 Sarojinipagar,
New Delhi,
17. Sunita Vasishtha
- ) W/0 R. S, Vasishths
- - R/o WZ-37 Shadhinur,
. New Delhi.

] T R 8

[
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N

=t ’f S Nidhi Dang
N/ Shri Lainat Rail Dzng
R/c 569/7, Subash Nagzr. Gurgaon.
g Sunrita Saini B
- . . ..W/o shri Ram Gopal Saini o C e . T
o ) R/o 2308 Shahamar Village. T 7 777 7 R -
20 Meenakshi Mudgal .
D7so Shri M.FP. Muddgal
Fio 16449/186, Gt No. 3.,
: Durgapuri Shahdara, Delhi.
=
s K Kumk. un
T W/o Shri R.S. Gupta
;f R/co s/ 895 D, Mehraulil,
B New Delhi. )
x4
1 22 Babita Rhardwaj
1 _ D/o Shri S.C. Bhardwaj
e R/o A-16 Chatterpur Enclave, Phase-I1 Maidangarhi,
T New Delhi,
) . 23 Kusum Devi
< p .
W/0o Mukesh Kumar
R/oc A-40 Rama Park,
Now Delhi,
24, Anees Ahmad
S/o Mr. Ataullah B
R/o A-24 Gall No,1,
Ganga Vihar,
Delhi-94
25 Bhim Dutt Bhatt
S/c Mr. BR.D, Rhatt
R/ion 42/17 Sector-I Pishn Vihar, New Delhi
26, Aashu kaushik d/c Jazdish Chand Kaushik
F/o S48 Village and Post Office Rawana
27 Poonam Sharme w/o Sh il Raijeev Bhardws)
R/0 N-2 Police Lines Kingsway Camp, Delhi tnplicants
Versus

Director of Education,
Directorate of Education,
0ld Secretariat,

e

------ Respondents
nA_ 830790
[ . . .
. Mizs Sunita Devi d/o Raghubir Singh,
r/o 72, Kavita Colony, Nangloi,Delhi.
2. Poonam Sharma w/oSh. Rakesh Sharma, ,
Flat No. 330, Block D-7 Sector 6, B i
Roliini, Delhi,.
3. ~=-=gan jay "Kumar Jain_ s/o Sh. _Chaman L2l Jain,
r/o C6/9, Yamuna vihar, Delhi. L e

A

i b nia
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- . “(' s Mic e Meepa BRorg dfo Laymzn Singh
3 ' F/o Q. No. 4SE. Type-I. Gulebi Bagh,
Nelhi
5. Mrz . Pintv Yadav d/o St Tiilsi FRam Yadav,
: ) . post TGT Hindi, School GBSSS,_Keshavpuram No‘!,
T e T - Now Delhi, D .
£ Mre Suman Grover w/o Saniliiv Grover
B r /o House No. BA-£9, Shalimzr Ragh, Delhid
1 Miss Rachna Sabbarwal 3/0 Sh. K.K.Sabbarwal,
E r/co House No. 36, Sanskrit Nagar, Sector 14,
' Flot No. 3, Rohini, Delhi
:- g. Ms. Deensikhe Aggarwzl d/c Sh.Sushil Aggarwal
S r/o 1157, Jaman Street, Panjabi Pathak,Ballimaran,
Delhi.
9 Samar Jahan d/o S.Tanwi Ahmed,
ro 1157, Jaman Street, Panjabi Pathak, Ballimaran,
Delhi,
s lo. Raj Kamal s/oRam Phal Singh,
S~ r/o D~12, Jyoti Ceolony, Loni Road, ™
. Street No. 8, Shahdara, Delhi.
{t. Archana Singh d/o Sh. S.P. Singh,
r/o D-703, Saraswati Vihar,
Delhi,
{z Mrs. Shakuntla Yadav w/0 Mr. Sunder Singh Yadav,
r/o H.No. 28, Village Saidulajaib, PO Mehrauli,
New Delhi.
/3. Vanita Kumarl d/o Ram Kishan
r/o 128, Focket A-2, Sector 5, Rohini
New Delnz.
/4. Mrs. Pawan Lata Joshi w/o Sushil Kumar Joshi,
r/o B=2a/47,  Janakpuri, New DOelhi
!S. Shabana Khan w/o Sh. 2slam Khan,
’ r/o S81/18, Zakir Nagzr, New Delhi
, }. Raj Pala w/o N.S.Saini ’
,/4 r/o W7-8, Plot No. 7%, Hari Singh Park, _
New Multan Nagar, New Delhi,

Clamentina Jeremiah w/0o Mr. Prince Jeremiah,

r/o GH-13/684, SFS Paschim Vihar, New Delhi.
Annlicants
Versus
Govt. of NCT of Delhi through

The Director of Education,
Directorate of Education,
0ld Sectt., Delhi.é&

b

.. Respondents
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OA 862 of 1999

1. Mrs.Madhu Bhatt w/o
Sh.B.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)

SChOO]. G.GCSOSOS’B-l BlOCk,
Yamuna Vihar, R/o0

R/oc 68,Luxmi Apartments,
Sector-9, Rohini, Delhi.

2.Mrs. Anju Sharma

w/0 Sh.Pramod Sharma,
Aged 30 years,

Post TGT Hindi

School S.K.V.Sultanpur

Rh/o A-1/316,Lawrence Road, Delhi.

3. Mrs. Bhramri Bhardwa]
w/o sh, Abhimanyu Bhardwaj,

Aged 27 yrs.

Post T.G.T. Natuzal Science,
School G.B.S.>.,G Block, Saket,
R/o 295, Laxmi Bai Nagar,

New Delhi.

4, Darshna Kumari -
d/o Sh.Ramji Lal
Ased 23 years,

Post T.G,T(s.8.)

School Govt, Secondary Scheool Vijay Park,
Maujpur, Delhi.

R/o Rohini, Delhi-85.
5. Kavita

d/o Sh.Tulsi Ram,
Aged 21 yrs.

Post Assistant Teacher,
Scnool S.K.V.Ashok Vihar -11,
N.Delhi.

R/oD-71B, Yadav Nagar, Sameypur,
Delhi.

NS
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6. Banwari Lal Sharma s/o
sh.Radhey Shyam
Aged 25 years.
Post TGT sanskrit.
school G.Co.Ed. (Middle School).
Sector-20, Romni Extn. Delhi-&41

R/oshiv Shakti Hanuman Mandir,
Prehladpur Bangar, Delhi—42.

7. Manisha Vashistma
w/ 0 sh.Jagdish Chander,
hged 277 years,
Post T.G.T.Hindl,

SChOOl G.G.S.S.S. K BlOCk,
Jahangirpury

R/0 yillage Akbarpur,
P.OQPalla, mlm .-36.

8, Chandrika
w/o Mr.ManoJ Sharma,
Aged 27 yrs.

Post BGT

school GG SSS Anandvas, Delhi,
R/0 B-56,Prashant Vihar,
Delhi.

9. Neelima Tiwari d/o
i sh.G.P,Tiwari,

fged 28 yrs.

Post T.G.T.sanskrit. ,
school S.K.V. Sultanpuri C Block,
R/o A-56,New Multan Nagar, Delhd.

1¢.Shabnam
v/ oRajpal
pAge 37 Zrﬁ
Post P.Yets Hindi,
SChOOl VOK.S.K.VO Dir‘yapur, Dle.

R/o 553, Ishwar Colony,Bawana, Delhi.

- 31, Pocnam Gaur
W/O Om Nath Bimu,
Aped 28 yrs,: '
Post PGT(Pol.Science)
school G.B.SSS shivaji Park,
Shahdra,Delhi.

R/0A-27, Dena Apartments,
Q/ Lector-13, Plot no.36,Ronmini, Celhd.
e

-3
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12,

13.

14,

15.

16,

17.

i8.

19.

19 337

Meenu Bhalla

wife of shri AnilKumar_Bhalla,

Age 36 years, post - 1.G.T.(skt).

gschool: Govt. Co.Ed. MS, pooth Kalan, Delhi.

R/o Flat No.294, pkt-p-3, Sector-8, Rohini.

aradhana AIOra,

w/o Sh. Vijay Kumar,

Age 2B YIS., Post - ToGoT.(SOStO)O

school: Govt. Co. gEd. Ms, Pooth Kalan,Delhi,
R/o 1170, Mukherjee Nagar, Delhi-9,

Manisha Kalra

W/o Rajeev Kalra,

Age 26 YIS., post- T.G.T.(ENg.)

school: Govt. Co. Ed. MS., poothKalan, Delhi,

‘R/o C-6/10, Miyanwali NagarT, Delhi,

Renu Sharma,

w/o Kulbhushan sharma,

Age 33 yrs., Post- T.G.T.(Hindi).

cchool: G. Co.Ed., MS:. Dasghara, Todapur,

R/o 37/2086, Nai Wala, Karol Bagh, New Delhi,

anupama Jain,

p/o Late sh. Ajit pPrasad Jain,

Age 30 YIS, post- T.G.T.

school: Ge.B.SeSey Hastsal.

R/o DB-97D, G-8, Area, Rajouri Garden, New Delhi,

pratibha Mehta, (sahani),

w/o shri sanjay Mehta, D/o Shri S.K. gahani,
Age 25 yrs., Post- T.G.T.{Natural Science),
school: G.B.NMS., Hari MNagaryAshram, New Delhi,

Namita Abrol

p/o shri 0.P. Abrol,

Age 26 YIS., Post~ T.G.T.(English),
School: Sarvodya Co. gEd. 5.5., Khanpur,
R/o K=90, Kalkaji, New pelhi-19,

Renu Chauhan,

"w/o shri V.p. Singh,

Age 31 yrs., Post- T.6.T. {(Social Studies),
gchool: G.GeS.S5.5¢) s.U. Block, Pitam Pura, Delhi
R/o Pkt-Bl, House No.3, Sector=15, Rohini, Delhi.
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21,

22,

24,

25,

26,

27.

20

Sarika

D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave,

Pitampura,

Delhi.

Mrs. Ambika sharma
WA Sh, Pawan Sharma
Age 2) post, TGT

School GBSSS Nangal Thakran
Delhi-39

Smt, Suniti Nayyar

WA SUnil Nayyar -

Aged 33 years Post. PGT (Commerce)

School 3GGSSS Dishad Garden

RA D-11 Jiwan Jyotl Apartments Pitam pura Delhi.

Meecna Arora,

W/0 ved Prakash

Age 40 years POST.TGT(Hingi)
School. S.K.V. Punjabi Bagh

1959 Oytral L ine Kindway Camp Delhi
New Delhi,

Rishi Bhushah Sharma

S/ sh, K.C, Sharma

Age: 29 years Post, TGT(Sanskrit)
Schcol, BGSSS Rajhagar IIPalam

R/ wB.5, Gali No, 8 ,Sadh Nagar pPalam colony
New Delhi,

Meenu Sharma W/ Dhiraj Sharma

Aget 29 years POST, TGT (Sanskrit)
School. G.SS5 Sriniwaspurl Ney Delhi
RAO SB Pkt, Dilshad Gasrden -Delhi-95

Anjan Gulati

WA Sanjay Bathla,

Aget 29 years POgt, Assistant Teacher
School .SKV Mata Sundari Road,

RO B-68, Double Storyed Ramesh Nagar New Delhi-15,
Anita Devli WO Sy, Gajender Singh

Age: 33 years POST.PGT (Hingi)

School. SKV Hgri Nagar Gghanta Ghar

R/AO W2_.101/13,Mchan Nagar ,Pabkha Ropad
Lane Ro, 5, Ney Delhi-4d6

Hemlata W/o Bari Shankar Kaushik
R/o 255 Deoli, Delhi.

Abha Kiran Taneja D/o K.R. Taneja
.R/o0 D-169 Ashok Vihar Delhi.



Mrs.
Aged 5 yrs,
Post T.G.Eo(mglisp)_?
School S.K.V.H Bles
sultanpurd, Delhl. =&

.

Py A

4

R/oB/1a8,Brotherhood Apartments,
H Block,Vikas

puri,N,Delhi-18

"+ Boverpment of N,C,T,-Delhi

Through The Directorax of Education,

Iirectorate of Education
OXd Secretriate, Delhi-D4,

OA 780 of 1999

Te

Al 24

3.

4.

Oe

7.

Kiran Dabas,
T.G.T.(S.St.),
GoGeSeSeSs, Dichaon Kalan,
D/o. Sh.Randhir Singh,
R/o. RZ-G-26, Dharampura,
Najafgarh, New Delhi - 43,

Rashmi Sahni,
T.G.T.(Science),

"B/o. Vikas Sahni,

R/o. 52, Guru Angad Nagar,
New Delhi - 92,

Promila Bhardwaj,
ToG-To(MathS)’

G.GsSeS.S., Ujwa,

wW/o. Yogesh Kumar,

R/o. House No.160,

Bhaiyo Chowk, Village & P.O.,
Mitraw.

Alka Goel,

Asst,. Teacher,

S«K.V., Mehrauli, New Delhi-30,
D/o. Sh.Nanakchand Goel,

R/o. 124 A, Mithapur P.O.,
Badarpur, New Delhi - 44,

Sarala Devi,

P.G,T.(Hindi),

GeGeSeSe, Bijwasan,

D/o. Sh.Ramchander Khatri,

R/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43,

Seema Rani,

Assitt, Teacher,

S.K.V., West Patel Nagar,
D/o. Sh,Jagdish Chander,
R/o. 257, Kacchatihar,
New Delhi — 18,

Raj Bala, Tt 7. (Mawi) /[
G¢G+SeS.5., No=3,
Najafgarh,

D/o. Sh,Narain Singh,

R/o., Wz-8, Flat No-79,

Harl Singh Park,

New Muttan Nagar,

New Delhi - 56,
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8. Seema Sharma
TGT (SST)
Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,
New Delhi.,

e R/o JP-114, Maurya Enclave, Pitampura,

= New Delhi-32.

9. Meenu
D/O Shri H.R.L. Nanda
R/O B-1/548 Janakpuri,
_ New Delhi-58,

10. Sangeeta Rani
D/o Shri S.P. Sharma
R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43,

(g o111, Mahesh Pareek

: S/o Shri K.C. Pareek
R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68.

12, Pramod Kumar Madeshic
S/o Shri Ram Madeshic

B(geF-547;uh Nagar,
’

New Delhi-12,

13. Ginni Chaudhary,
W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.l0.

14. Dharm Chand Sharma

//‘ ' S/o Shri Mathra Dass
" R/o Sector VII/1094
R.K. Puram,
New Delhi.

15, Indu

D/o Shri Madan Singh
R/o B-%, Quarter-2, T-4,

C.R.P.F,.

: ko



16.

17

18,

19.

21.

22.

23,

Usha Rani,

[ .G.T.{(Hind1),

GoGoSoSoSo » Naj afgarh N°.2,
D/o. Sh.Tej Pal Singh,

R/o. G-3/2, Polic8 Colony,:
A

’.‘-"‘{ She

%'a\j\e sh Kumar,

PeGeTo(Skte)y GeBeSeSeSey
Chhawla ’

s/o. Sh.Hukam Singh,

R/o. B-111, Ramapark,

Uttam Nagar, New Delhi - 59.

Mrs.Neema Tiwari,

T GeTo(Hindi), GeGeSeSeSe,
Sarojini Nagar, New Delhi.,
w/o. Tiwari,

R/o. F-2961, Netaji Nagar,

Meenakshi Thakur,

T«GeTo( NoSC.)y

G.BeM.S., Begumpur,

D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,

New Delhi =110 004.

Neeru Sharma,
TgGoTo(NoSC.),

GeBeSeSeSey KhUjala N0-1,
D/o. Sh.J.D.Sharma,

R/o. F/152A, Vishnu Garden,
New Delhi - 18,

Poonam Kumari,
TOG.T.(English),
SoG.SoSoSo ’ Begumpur,

/0. Sh.Satya Kumar,

R/o. 125-N, Sector-I1V,
pPushvihar, New Delhi - 17,

Meenu Girdhar,
PoGoT.(Hindi), GeBeSeSeSey
Laxmi Bal Nagar,

D/o. SX.S.P.Sehgal,

R/Oo G-4, NeDeSsEey A
Part-II, New Delhi - 49,

Laxmi Devi,

T.G.T.(Hindi),

GeBeSeSeSe, axmi Nagar'
W/Oo Sh.H.S.Rawat,

R/o. 102, D.D. A. Flats,
Mansarover Park, Shaddara.

Contd...... '



24,

28.

26,

27,

28,

29.

30.

24

Anita Sharma,
T.G.T.(English),
GeGeSeSeSey

Badarpur No-I1,

D/o. Sh.Shyam Sunder,
R/o. HR 18/5

Vanita Kumar,
p.G.T.(Pol.Science),
GeBeSeSeSey Rajnagar-ll,
D/O. s\oRamkiShan,

R/o. House No-128, Pocket A-

Sector - V, Rohini.

Shashi Bala,

TG .To(HiNdi), GeGeSeSeSey
Begampur,

B/o. SheS.L.Tokas,

R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67.

Mridula,

T.G.T.(Hindi), GoBoSeSeSey
Palam

D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhil.

Karuna Sharma,
TchTo(EngliSh)’ GoBoSoSo’
Hastal,

W/o. Sh.Manoj Kumar Sharma,
R/o. S-2, Param Puri,

Uttam Nagar, New Delhi - 59,

Abdul Hameed,
TOG.T.(English)'
GoeBeSeSeSey Ghitorni’

S/0. SheAbdur Rasheed,
R/0. 299, Street No- 1V,
Zakirnagar, New Delhi - 25,

Urmila
P.G.Te(History),GICo-Ed.
S¢SeSoy Pandwala Kalan,
W/Oo Sh.Dilbagh Singh,

R/o. E-I, Nawada Housing Complex,

Delhi.

figgﬁ(
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32.

33.

34.

35.

36.

Geeta Rawat),

T.G o1 ‘(N. SCienCE) »
GoBoS.SQSo » Hastal,

D/o. Sh.Manwarl singh,

R/ 0 RZ-T726/ Ay purannag@rls
Palam Colonys New Delhi.

chakuntla Devi,
P.G.T.(Hindi),

SJ&V;Co-Ed, pMundela Kalany
Vi/ 0. sh.Baljit singh,

R/o. 192 A, Todermal Colonys
Naj afg arho

Mrs.Mukesh Dhillan,
p.G.T.(Himyr), GeGeSeSeSos
sarojini Nagals

W/o. UpemdeT Dhillany

partap Chawk, Delhi Court - 10

Haril prakash
T.GQTC(Mathss, SoKoVoNo—z,
SagarpuTy

5/o0. Sh.Dhara Singh,

R/OQ J/B-'14“Do’ LOIQGO’
Flats, Maya purl - 64.

Suman Kumaril

T.G.T.(Mathss, S.K.Ve.No=1,
Sagarpury

D/0e Sh.Bbsant Lal Bhatia,

R/o. B-500, Avantika, Sector 1 I,
Rohini, Delhi - 85

Ram Gopal Sharma,
T.G.T.(Hindi), GQB.S.SOS.'
KarampuIady

S/0. SeCeSharma,

R/oo House N0—202'
D/S.Welcome pPhase-111,

Anup ama Goel,

TGeTo (English), GoGoSoSoSC,
Kidwai Nagarys No32,

New Delhi.,

D/o. Sh.A.K.Goel,

R/o. G-2389, Netaji NagaT,
New Delhi = 23.
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Asha Eanil

dfey Shri 0P, Yadav

recident of House No. f4d,

Pz lat Fur,

Neadataar b

Mew Delhti. ... . Apnlicants

VYersus

Govh, of N.C. T, of Delhi

Ehrough the Directo
Nirectorate of Educati
Nl Secretariatb

Nelhi, ' . ...Respondents
(Sh.K.N, R, Pillai, counsel for applicantsin NA-754/99,
877/99, 894799, 908/99, Q53/99, 1316/99,

ch. S.K.S8inha, counsel for applicantsin 0A-779/99,
780/98,1246/98

counsel for applicants in 0OA 787/99,

3}

shri K. P.Dohare

apnlicant in 0A 1415/99,
9

Shri Dege

Sh. P, S, Mahendru nroxy for Sh, D.S.Mahendru, counsel
for apnplicant in 0A 1017/99

1

s
()

shri Sanijay Sharawat, councel for a cant in 0OA

1nzo/a9

L=
k»]

<«

Shiri Surat Singh counsel for applicant in 0A 1318/99

ndents in all the OAg,
ORDER

——— e

hy Hon ble Shri Kuldip Singh, Member (I}

[ Sipnece all the DAs involve common noints of law
and facts, we are disposing of the above referred 0As by

thi=s common order,

7. priesf fact of the case 1s that Govi, of
LT, of Delhi had a number of vacancies of Teachers in

A1 fFferent categories in the various schools. Since there

ko



was a shortage of reqular Jeachers the Govt., of NCT  of

NDelhl  appointed annlicants on ad hoo basis and that  too
Tor short neriods, The sald short term annointments were

npnosaed  bo he agtomatically terminated on the expir

.(
~<
»]
-+

Lhe  neplod specified in the appolntment letters de

[

»
°
it
I
]

Fhe  Fact Lhat  posts  remalned vacant even after th

@D

Eerminalion of teachers anpointed on ad hoc basis.

2. Tin these DAz applicants have challenged that the
terme  of  <hort  term contracls of service are unjust,

of

}_J.

inconscionable  and against the very letter and spir

Lhe Constitution

4, T most of the cases the applicants’ appointment
was to lapse by efflux of time on 31.3.1999 and in ohe or
by cases  Lime apse on  30.4,1999,
snplicants being threatened with the situation had rushed
too thiz Tribunal fFor continuation of their services and

soeking 2 stay  order that their services may not be

tarminated,
%, These pnetitions were contested and justification
f o anpointing teachers for short term on ad hoc bhasis

has been given by the resnondents in their renly, It was
stated that the decision wasz taken un by the Government
tiv December, 1998 not to Fill up any further

wsts  on

contract basis any more as Lhe nosts will he filled un on

regular  bhasiz from the candidates selected by the Delhi
Subordinate aff Selection Board (hereinafter referred

tor ag DSESR)Y, It is further stated that it is the
adminisztrative function of Government to look into the

tnterest  of  Lhe students as well as the necessity from
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A Tt iz al=zo being nleaded that the candidates who
are  bheing emploved on contract basis have accented the
appointment on contract hasis knowing fully &~ well the
consequance of the same., Time and again the Hon ble
Sunreme  Court had held that regularisation of back-door
aptianhs An service i empremissible and the Trihunals
and Couwrts are npot to interfer with the interim
arrangement  and a person anpointed to  the nost  as
stop-gan arrangement  cannobt  claim the benefit of
copbinuance  1n zervice as  having heen appointed on
regular basis

7. Fejoinder to  the counter affidavits have also
heen filed hy Lthe apnlicants in which they have
reiterated  the stand taken by them in their respective
A%,

8, We have heard the learned counsel for the
parties and nerused the material on record.

9. Before considering the rival contentions of the
rarties; we may mention at this stage that when this
bunch  of cases wes filed prior to that another group of

teachers who had filed a similar application before this

D
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ahle to reach
thie Triubunal hefore the expiry of the contract period
B0 an interim  order  was passed in  their cases and
status-auo was directed to he maintained, In the present

set  of apnlications, the applicants could nnt approach

the Tribunal bhefore the ewniry of their contract period,

Moy esoveg immediately after the expiry of their contract
neviod there were uﬂcatlﬁn\ in the Tribunal from 2722nd



Anril, 1999 so these set of netitioners
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rould anpraocch the Tribunal only after the vacations. In
Fhiese  cazes  also  an lnterim order was passed 1in the

forllowing terme:

.

“Alse issue a short notice on the question

of interim relief, returnable on 12.04,1999

T11) than, @z an interim measure, status quo

in resnect of the apnlicant as on today be

maintained, "

in, Sipce  this order in  the nature of interim

N meazure was nassed after Lhese applicants have ceased to

he in emplovment with the respondents so they are
claiming parity with those teachers who had obtained an
order of similar nature hefore expiry of their term i.e,

hefore 31.%.1999.

(. During the course of their arguments, the

learned counszel for the app

submittred that these
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prasent anplicants are also
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whirh was decided on 7.5.99(Veena Anand & Ors. VS,

//J Govt, of NCT of Delh & 0Ors with connected 0As) by

another Rench of  this Tribunal wherein the following
reliefs were granted to the applicants/teachers and their
DA% were disnosed of in terms of the following directions

given by the Bench of the Tribunal:
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“(R)Y Those zelected regularly shall first

D)

S )

snplicants  shall  he allowed ko
continue  in the nresent posts  ©ill
recpunl randidates duly selected by

NSQ&R /o annpronraite authority are

availahle to renlace the anplicants.

he noskted in Lhe existing vacant

'
]
i

nositions and only 1f encugh vacant

nozte are nobt available, they should

kLhe latter sshould bhe on the

Those sn  disnlacer <hould he

acscommodated in vacancies that may

4

he evisting in other district

The  ad hoc appnointees shall he paid

minimum pay in the pay scale of

regular teachers plus DA in tersm

(%]

af law laid down by Hon ble Supreme
fourt in  the case of Daily Rated

(resg (1)SCC 122).

No ad hoc anpointee  shall he

ranlaced by any newly appointed ad

hoo employee,

Those of the applicants who have
nnlied or may apply for regular

selection, necessary relaxation in
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age <shall be given Lo the extent of

thee neriod of service put 1in by

“(F) There =shall be no nrder as to
costs
12, Learned counsel appearing on  behalf of the

apnlicants submitted that since the nresent applicants
arm  also similarly nlaced as the applicants in the case
., Learned counsel
also submitted that the aponlicants who were, during the
intervening period, not in service that does not affect
the merit of thelr case and they can also be directed to
he allowed to continue in their respective nosts as  the

applicants in the ahove referred judgement.

2]

Lheir contention

. learned counsel for

2

applicants also relied upon the judgement of Hon ble
Supreme Court in the case of Girdhari Lal vs. Union of

India which also starts with the following paragraph:

"There 1s no dispute that the appellant
Girdhari Lal would

enefit  of
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in  Balwant Singh & QOrfs. vs. Unién of
India if he too was a nparty therein,
since  his oclailm is identical to that of
the annlicants  Lherein. The main
challenge on hehalf of the Union of India

to Girdhari Lal ¢ claim is that he did



not join as a party in that matter and he
movead the applicant for grant of the same

henafit after that decision in 1989,

14 After mentioniong the facte the Hon ble Supreme

az Ffollows:

Nouy bt ohaserved

—h

“[T1t  is  appronriate that the Unicn o
India btreat all such nersons alike and to
grant them the same’ henefit instead of

driving each one of them to litigation in

the course of which the Union of India

]

itzalf  is required to spend considerabhle

£

nublic money”

15, Counse)l appearing for applicants also submitted
that since it has come during the proceedings bhefore the

-

Hore hle  High Court, that at present there are 4000

vacancies and DSSSE is also making ex
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those  wvacancies by a regular manner, till such time the

vacancies are filled up on regular basis,applicants may

16, Counsel for respondents rebutted the arguments

of  the counsel fe
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that in this

manner the apnlicants would claim continunity and ther

they will claim a right to nost which will ultimately
lead to entry through back door. He furthe submitted

that the pesent applic

)

nts cannot claim continunity in
service after exniry of their term specified in their

reznective appointment letters and as such
should he dismizssed,
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17 We are of the con

idered opinion that the

f/\

contenlion of respondents  counsel has no merit and the
D eaant seét  of apnlicants are fully cover ed with the

jndgemen! given by the co-ordinate Bench of this Tribunal

in Yeena Anand = case (supra). In this regard we may

alec mention that when the inteim wder was granted in
the caze of Veena pAnand (supra), the respondents had filed
s Wit Petition hefeoe the High Court of Delhi for
vacation of the ztay, and the High Court had taken a view

that the <stay granted was an innocuous one hecause
rezpondents  were given liberty to fill up the vacancies
through regular process 1.e. after due selection hy the

nessSE  or by any appropriate authority to replace the ad

hoe teachers. The High Court of Delhi wae informed that

the vacanciee had arisen to the number of 4000 as on
8.4.1999 so the High Court was of the view that

nrima-faice there was a need to continue the services of
the respondents (applicants in the 0OAs) or some of them

who were stil)l continuing there for the time being.

18. During the course of arguments, we were also
informed that exams for various categories have bheen held
very recently by the DSSSB., Since there are @ large
number of candidates, result nf the same within a short
span of time cannot he accepted. In these circumstances,
we Find that the applicants in the present set of OAs
who Jjust could not apnroach ribunal because of its

the
vacations should not he denied the relief granted to

their colleagues in the earlier set of OAs 1in veena Anand

g Ors t=upra) and if we peruse the earlier order passed

in the above reffered judgement hy a ra-ordinate Rench of

thi= Tribunal we find that there is no dispute about the

™
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facts of the present set of 0As which are identical with
the facts of the earlier set of 0As which was decided by
the Co-ordinate Rench of this Tribunal. The present
apnlicants are, therefore, &lso entitled to the same
relief as granted to the applicants in an earlier set of

N

Opﬂﬁ:' 3

19, In view of what has bheen discussed abhove,
we allow these 0As with the similar directions as giwen

in Veena Anand s case (supra)l.

(A) Applicants shall be re-engaged on
the wnresent posts forthwith fill
regular - candidates duly selected by
DESSB/or . appropriate authority are

avalilable to replace the apnlicants,

{B) Those selected ragularly shall first
bhe nosted in the existing wvaocant
positions and only if enough vacant

posts are not availlable, theavy zshould

ad hoo appointeeé, Replacement of
the latter zhould bs 00 the
nrinciple of  last come TFirst go.
Those 50 disnlaced should he
accommodated in vacancies that may

be axisting in other districts,

(C) The ad hoc appnointees shall he naid
mirimum  pay in the nay  sc
regular teacheyr = nlus DA In  Ler=zms

of  law laid down hy Hon hle Sunreme

Ann
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in  the case of Daily FRated
Labourar Vs, 0T & Ors.

1)SCO 122).

(DY N ad  hoo appointes  shall be
renlaced by any newly anpointed ad
™~
hoo employee
(E) Those of the applicants who have
|
} ’ annlied or may apply for regular
selection, necessary relaxation in
age shall be given to the extent of
the period of <service put in by
\M /:: Ehem,
20, The above directions should be complied with
within a period of one month from the date of receint of
2 copy of this order,
21. There shall he no order as to coste,
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